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[faer sfrfras 17, 2023]
fer faFEAm (F=-4) sifafee, 2023
feer W @ dfea @ ¥ ¥ wfuw wfyr & MR 31 "™ 2024 @1 F@EIG
BN AT a¥ ¥ AW darell & fw Qree iR fFan oiftepd e & faw orfafeem
IRT TOREY F Aecd 9y ¥ R = fJue deq @ Feleiea &1 i 3w
st 2 -
1. dftr 9w, AR SR e |-
(1) a8 e ferR fafanT (dwer—4) ifSfeeH, 2023 w&1 1 FHT |
(2) 39 fowar Tl faER wsg # 8 |
(3) I= 01 AU 2023 & UWId ¥ UJ< BN |
2. 202324 ¥ F Rm ReEr == = @@ FE ¥ F
26086,35,97,000 (BH &9X Al HUs WM @ T &9X) &9 H FHrEr | -
fTEr g o d@fEa WY § ¥ 3@ ofuiEw Wl STgEEl 4 WE-2 W Sfediad e &
Heg ¥, 01 oUW, 2023 H YE BN AT dY & AXH YIAM & faaiad H oM T
fafe=r =@ = 9fd ¥ U, A 26086,35,97,000 (B soX foamdt #HUs W A"
qaOMd B9R) &99, S =6 oifufEd @ el % -6 H Ifvared i {1 st T
SR, Rl ST &b |

3. AFER-I- 39 ofafMTm & orelie fer wu # 9 MY ¥ ¥ Mo
% U oifeepa fer, 01 oA, 2023 H g BN AT g8 Hefad ggEnl H o Sferad
A IR vAHl F g, B IR SO% 99y ¥ fafaisa & SRenl

ST
(amE 2 SR 3 W)

AT/ . _ e IRrN (Ut #)
AT Jar @ e A7 ar RUSES|
REC | g Ry MW e | A = wiRka
1 2 3 4 5 6
NSEE] 1,77,69,30,000 0 1,77,69,30,000
01 DY fI9TT -
goil 0 0 0
0 d v e e MSEE] 91,53,73,000 0 91,53,73,000
T goil 0 0 0
MSEE] 20,66,00,000 0 20,66,00,000
03 a1 foAor faumT -
Pl 7,64,70,88,000 0 7,64,70,88,000
RTOT 47,88,000 0 47,88,000
04 e afeemed faanT
goil 1,000 0 1,000
MSEE] 0 5,89,00,000 5,89,00,000
05 YA =T .
goil 0 0 0
MSEE] 10,00,00,000 0 10,00,00,000
06 frates fa«rr .
goil 0 0 0
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(amd 2 SR 3 X))
AT/ - _ e IRrN (Ut #)
AR T ¥ He&fRd 7T A ST
e g Ry M e | A R wiRka
1 2 3 4 5 6
MSES 25,00,000 0 25,00,000
07 ISUKGIREE U] .
goil 0 0 0
. . ST 38,62,40,000 0 38,62,40,000
0% Hell, HEpi Ud gar PR TR
T goil 0 0 0
MSES 1,26,54,77,000 0 1,26,54,77,000
09 TSI AT .
goil 30,00,00,000 0 30,00,00,000
MSES 30,65,000 0 30,65,000
10 Tt fa«rT -
goil 2,19,00,00,000 0 2,19,00,00,000
11 frser a°t wd erfafuser XTIk 0 0 0
EREEZSILICE ) goft 0 0 0
MSES 1,10,01,000 0 1,10,01,000
12 IESEREEINI -
goil 0 0 0
MSES 0 1,000 1,000
13 e g .
goil 0 0 0
4 RISES 0 0 0
14 FOT FEERET .
goil 0 0 0
MSES 0 0 0
15 EEE -
goil 0 0 0
MSES 33,40,61,00,000 0 33,40,61,00,000
16 Rl TSt [T -
goil 0 0 0
RISES 17,37,01,000 0 17,37,01,000
17 IR AART .
goil 0 0 0
QR Ud IYAEEr el TR 5,50,04,43,000 0 5,50,04,43,000
18 IEEIul .
goil 0 0 0
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ST
(amE 2 SR 3 W)

AT/ . _ e RM (Bl #)
AR |ar & A& AT ar ST
_ fafernT goft fdeR fum dsa oY BT Gl N
e g Ry M e | A R wiRka
1 2 3 4 5 6
L R A RSEE] 55,32,97,000 0 55,32,97,000
19 ’
a9t U‘\Trﬁ 0 0 0
MSEE] 12,85,33,34,000 0 12,85,33,34,000
20 e fg9m -
goil 3,40,00,00,000 0 3,40,00,00,000
NSEE] 73,77,50,27,000 0 73,77,50,27,000
21 ferer fewmT .
goil 2,95,00,00,000 0 2,95,00,00,000
NSEE] 2,88,10,50,000 0 2,88,10,50,000
22 Te fgwm .
goil 4,14,33,13,000 0 4,14,33,13,000
MSEE] 1,01,80,62,000 0 1,01,80,62,000
23 IART FemT -
goil 2,64,32,00,000 0 2,64,32,00,000
NSEE] 0 0 0
24 godl Td eI [T .
goil 0 0 0
NSEE] 0 0 0
25 AT gt faem .
goil 24,00,00,000 0 24,00,00,000
MSEE] 9,29,85,000 0 9,29,85,000
26 o9 gargd a9 .
goil 8,51,28,000 0 8,51,28,000
NSEE] 65,92,53,000 0 65,92,53,000
27 fater fa«r -
goil 0 0 0
NSEE] 0 29,37,54,000 29,37,54,000
28 I= A .
goil 0 0 0
MSEE] 3,33,00,000 0 3,33,00,000
29 g T 9o gt .
goil 0 0 0
MSEE] 29,04,000 0 29,04,000
30 STTIEEIH  HATT [FI9rT .
goil 0 0 0
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(amd 2 SR 3 X))
AT/ . _ I IRt (wudl )
AR [T | AT AT A RS
_ fafernT goft fdeR fum dsa oY BT Gl N
T g fag g age | AR wR wiika
1 2 3 4 5 6
USRS 2,00,000 0 2,00,000
31 O wE [En -
goil 0 0 0
RUNEE] 6,55,90,000 0 6,55,90,000
32 [ERIEERES] .
goil 0 0 0
USRS 37,85,20,000 0 37,85,20,000
33 qHF 9 faam -
goil 0 0 0
USRS 0 1,16,45,00,000 1,16,45,00,000
34 fer @k Far oTAm .
goil 0 0 0
RUNEE] 9,97,000 0 9,97,000
35 A g e fasm .
goil 0 0 0
6 N - USRS 3,15,18,00,000 0 3,15,18,00,000
s goft 1,50,00,00,000 0 1,50,00,00,000
RUNEE] 5,00,00,00,000 0 5,00,00,00,000
37 arfior B fErT -
Ll 10,00,00,00,000 0 10,00,00,00,000
s . RUNEE] 79,16,00,000 0 79,16,00,000
Ee faam goh 0 0 0
USRS 40,37,54,000 0 40,37,54,000
39 eqer geEs e -
goil 0 0 0
. RUNEE] 13,30,64,000 0 13,30,64,000
40 e Td qH gEr
e goil 0 0 0
RUNEE] 1,000 0 1,000
41 gy T e -
Pl 7,50,00,00,000 0 7,50,00,00,000
USRS 12,87,02,23,000 0 12,87,02,23,000
42 e feRr faYrT .
goil 0 0 0
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(amd 2 SR 3 X))
AT/ . _ I IRt (wudl )
AR [T | AT AT A RS
_ fafernT goft fdeR fum dsa oY BT Gl N
e g Ry M e | A R wiRka
1 2 3 4 5 6
T RUSEE] 29,50,00,000 0 29,50,00,000
43
TR [T s LSl 20,00,01,000 0 20,00,01,000
SR TR TF SR ST 80,00,00,000 0 80,00,00,000
44 NENIT qoeufmu :
goil 0 0 0
ST 75,05,000 0 75,05,000
45 T FEE IRt .
goil 0 0 0
ST 33,78,34,000 0 33,78,34,000
46 Qe faem .
goil 0 0 0
ST 31,71,66,000 0 31,71,66,000
47 EIECESICUINI .
goil 0 0 0
" . ST 41,76,05,87,000 0 41,76,05,87,000
fast goil 1,00,00,00,000 0 1,00,00,00,000
ST 7,71,16,000 0 7,71,16,000
49 ENEEIEE G .
goil 2,49,00,01,000 0 2,49,00,01,000
ST 10,00,00,000 0 10,00,00,000
50 SEES SIS ERCE M| -
goil 0 0 0
ST 10,79,28,90,000 0 10,79,28,90,000
51 TET HeAoT [ qRT .
goil 15,24,33,000 0 15,24,33,000
A T 2,12,90,52,77,000 1,51,71,55,000 2,14,42,24,52,000
rr gt 46,44,11,65,000 0 46,44,11,65,000
TR 2,59,34,64,42,000 1,51,71,55,000 2,60,86,35,97,000
oy ST,
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17 Aq¥IY 2023
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[Bihar Act 17, 2023]
THE BIHAR APPROPRIATION (NO.-4) ACT, 2023
AN
ACT
TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN
AMOUNT FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE
OF BIHAR FOR THE SERVICES DURING THE YEAR ENDING ON THE
THIRTYFIRST DAY OF MARCH, 2024.

Be it enacted by the Legislature of the State of Bihar in the seventy-fourth year of
Republic of India as follows:-

1. Short title, extent and commencement . :-
(1) This Act may be called the Bihar Appropriation (No-4) Act, 2023.
(2) It shall extend to the whole of the state of Bihar.
(3) Itshall come intoforce with effect from 1st April 2023.

2. Withdrawal of total Rs.- 26086,35,97,000 (Rs. Twenty Six thousand Eighty Six
crore Thirty Five lac and Ninty Seven thousand), out of the Consolidated Fund of the
State of Bihar for the year 2023-24.—Total Rs.-26086,35,97,000 (Rs. Twenty Six thousand
Eighty Six crore Thirty Five lac and Ninty Seven thousand), which will not be more than the
amount mentioned in column-6 of the schedule of this Act may be withdrawn from The
Consolidated Fund of The State of Bihar to meet various expenses to be incurred related to
the payment during the year commencing from 01 April, 2023 in relation to the services
mentioned in column-2 of the Schedule of this Act.

3. Appropriation.— The amount authorized for withdrawal from and out of the
Consolidated Fund of the State of Bihar under this Act will be for the purposes and services
mentioned in the Schedule concerned related to the year commencing from first day of

April, 2023 and will be appropriated in respect of them.
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Schedule
(See Sections 2 and 3)
Grant/ Sums not exceeding (In Rupees)
. .. | Services and purposes to R
Pppropriati which the eve.nue Grant made Charged on the
onb appropriation relates Capital by the Bihar Consolidated Total
number Legislature Fund of the State
1 2 3 4 5 6
Revenue 1,77,69,30,000 0 1,77,69,30,000
01 Agriculture Department
Capital 0 0 0
0 Animal and Fisheries Revenue 91,53,73,000 0 91,53,73,000
Resource Department Capital 0 0 0
03 Building Construction Revenue 20,66,00,000 0 20,66,00,000
Department Capital 7,64,70,88,000 0 7,64,70,88,000
04 Cabinet Secretariat Revenue 47,88,000 0 47,88,000
Department Capital 1,000 0 1,000
Revenue 0 5,89,00,000 5,89,00,000
05 Secretariat of the Governor
Capital 0 0 0
Revenue 10,00,00,000 0 10,00,00,000
06 Election Department
Capital 0 0 0
Revenue 25,00,000 0 25,00,000
07 Vigilance Department
Capital 0 0 0
08 Art, Culture and Youth Revenue 38,62,40,000 0 38,62,40,000
Department Capital 0 0 0
Revenue 1,26,54,77,000 0 1,26,54,77,000
09 Co-operative Department
Capital 30,00,00,000 0 30,00,00,000
Revenue 30,65,000 0 30,65,000
10 Energy Department
Capital 2,19,00,00,000 0 2,19,00,00,000
1 BC and MBC Welfare Revenue 0 0 0
Department Capital 0 0 0
Revenue 1,10,01,000 0 1,10,01,000
12 Finance Department
Capital 0 0 0
Revenue 0 1,000 1,000
13 Interest Payment
Capital 0 0 0
Revenue 0 0 0
14 Repayment of Loans
Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Grant/ Sums not exceeding (In Rupees)
. .. | Services and purposes to R
Pppropriati which the eve.nue Grant made Charged on the
onb appropriation relates Capital by the Bihar Consolidated Total
number Legislature Fund of the State
1 2 3 4 5 6
Revenue 0 0 0
15 Pension
Capital 0 0 0
Revenue 33,40,61,00,000 0 33,40,61,00,000
16 Panchayati Raj Department
Capital 0 0 0
17 Commercial Tax Revenue 17,37,01,000 0 17,37,01,000
Department Capital 0 0 0
18 Food and Consumer Revenue 5,50,04,43,000 0 5,50,04,43,000
Protection Department Capital 0 0 0
Environment , Forest and Revenue 55,32,97,000 0 55,32,97,000
19 Climate Change
Department Capital 0 0 0
Revenue 12,85,33,34,000 0 12,85,33,34,000
20 Health Department
Capital 3,40,00,00,000 0 3,40,00,00,000
Revenue 73,77,50,27,000 0 73,77,50,27,000
21 Education Department
Capital 2,95,00,00,000 0 2,95,00,00,000
Revenue 2,88,10,50,000 0 2,88,10,50,000
22 Home Department
Capital 4,14,33,13,000 0 4,14,33,13,000
Revenue 1,01,80,62,000 0 1,01,80,62,000
23 Industries Department
Capital 2,64,32,00,000 0 2,64,32,00,000
24 Information and Public Revenue 0 0 0
Relation Department Capital 0 0 0
25 Information Technology Revenue 0 0 0
Department Capital 24,00,00,000 0 24,00,00,000
26 Labour Resource Revenue 9,29,85,000 0 9,29,85,000
Department Capital 8,51,28,000 0 8,51,28,000
Revenue 65,92,53,000 0 65,92,53,000
27 Law Department
Capital 0 0 0
Revenue 0 29,37,54,000 29,37,54,000
28 High Court of Bihar
Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Grant/ Sums not exceeding (In Rupees)
. .. | Services and purposes to Revenue
Appropriati which the _ Grant made Charged on the
onb appropriation relates Capital by the Bihar Consolidated Total
number
“ Legislature Fund of the State
1 2 3 4 5 6
29 Mines and Geology Revenue 3,33,00,000 0 3,33,00,000
Department Capital 0 0 0
30 Minorities Welfare Revenue 29,04,000 0 29,04,000
Department Capital 0 0 0
31 Parliamentary Affairs Revenue 2,00,000 0 2,00,000
Department Capital 0 0 0
Revenue 6,55,90,000 0 6,55,90,000
32 Legislature
Capital 0 0 0
3 General Administration Revenue 37,85,20,000 0 37,85,20,000
Department Capital 0 0 0
34 Bihar Public Service Revenue 0 1,16,45,00,000 1,16,45,00,000
Commission Capital 0 0 0
35 Planning and Development Revenue 3,97,000 0 9,97,000
Department Capital 0 0 0
Revenue 3,15,18,00,000 0 3,15,18,00,000
36 Public Health Engineering
Department Capital 1,50,00,00,000 0 1,50,00,00,000
Revenue 5,00,00,00,000 0 5,00,00,00,000
37 Rural Works Department
Capital 10,00,00,00,000 0 10,00,00,00,000
18 Prohibition, Excise and Revenue 79,16,00,000 0 79,16,00,000
Registration Department Capital 0 0 0
, Revenue 40,37,54,000 0 40,37,54,000
39 Disaster Management
Department Capital 0 0 0
40 Revenue and Land Revenue 13,30,64,000 0 13,30,64,000
Reforms Department Capital 0 0 0
41 Road Construction Revenue 1,000 0 1,000
Department Capital 7,50,00,00,000 0 7,50,00,00,000
4 Rural Development Revenue 12,87,02,23,000 0 12,87,02,23,000
Department Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Grant/ Sums not exceeding (In Rupees)
. .. | Services and purposes to Revenue
Appropriati which the _ Grant made Charged on the
onb appropriation relates Capital by the Bihar Consolidated Total
number
“ Legislature Fund of the State
1 2 3 4 5 6
Science , Technology and Revenue 29,50,00,000 0 29,50,00,000
43 Technical Education
Department Capital 20,00,01,000 0 20,00,01,000
44 SC & ST Welfare Revenue 80,00,00,000 0 80,00,00,000
Department Capital 0 0 0
45 Sugar Industries Revenue 75,05,000 0 75,05,000
Department Capital 0 0 0
Revenue 33,78,34,000 0 33,78,34,000
46 Tourism Department
Capital 0 0 0
Revenue 31,71,66,000 0 31,71,66,000
47 Transport Department
Capital 0 0 0
43 Urban Development and Revenue 41,76,05,87,000 0 41,76,05,87,000
Housing Department Capital 1,00,00,00,000 0 1,00,00,00,000
49 Water Resources Revenue 7,71,16,000 0 7,71,16,000
Department Capital 2,49,00,01,000 0 2,49,00,01,000
50 Minor Water Resource Revenue 10,00,00,000 0 10,00,00,000
Department Capital 0 0 0
Revenue 10,79,28,90,000 0 10,79,28,90,000
51 Social Welfare Department
Capital 15,24,33,000 0 15,24,33,000
Total Revenue 2,12,90,52,77,000 1,51,71,55,000 2,14,42,24,32,000
Total Capital 46,44,11,65,000 0 46,44,11,65,000
Grand Total 2,59,34,64,42,000 1,51,71,55,000 2,60,86,35,97,000
Jyoti Swaroop Srivastava,
Secretary (IC).
3refteres, AfAATeT qsumed,

fIgR, 9e1 gRT yaIfea wa gfsal

fIgR o (3MATERUT)966-57 1+400-S10T0dl0 |
Website: http://egazette.bih.nic.in




